
BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL 
BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 604 OF 2025 

THE MATTER OF: 

Naval Kishore Singh       …. Applicant 
Versus 

State of U.P. & Ors.  …. Respondents 

INDEX 

 NDOH: 21.05.2026 

S. 
NO. 

Particulars Pages 

1. RESPONSE AFFIDAVIT ON BEHALF OF
THE RESPONDENT N0.-2, UTTAR
PRADESH POLLUTION CONTROL
BOARD.

2. ANNEXURE- 1

A true copy of the inspection report dated
14.05.2026

3. ANNEXURE  -2

A true copy of the Analysis Report dated
04.05.2026

4. ANNEXURE  -3

A true copy of the Consent (Water/Air)
dated 18.03.2026

5. ANNEXURE  -4

A true copy of the letter dated 08.04.2026

6. ANNEXURE  -5

A true copy of the letter dated 07.05.2026

7. ANNEXURE  -6

A true copy of the letter dated 13.05.2026

8. ANNEXURE  -7 

A true copy of the Letter dated 07.05.2026 
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9. ANNEXURE  -8 

A true copy of the Letter dated 13.05.2026 

 

 

 
 

Respondent No.2 
                                                                          Through 

 

                                                                          
                                                                          (HARSHITA RAGHUVANSHI) 

                                                                               Advocate for the Respondent No.2,  
                                                                                           Chamber No. 439, 4th Floor, 

                                                                                Block D, Additional Building Complex,  
                                                                                               Supreme Court, New Delhi-01 

Mobile No. 8090217309 
                                                                         E-mail: harshitaraghuvanshi@hotmail.com 
 
Dated: 19.05.2026 
 

New Delhi 
 
 

222



223



224



225



226



227



228



229



230



231



232



233



234



235



236



237



238



239



240



241



242



243



244



245



246



247


